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Need to expedite the laying of new Railway 
Track between Vikarabad to Krishna in 

Andhra Pradesh 

Deaths in Amreli District of Gujarat due to   

High   Fluoride   levels in  underground 

drinking water. 

†[] Transliteration in Arabic Script. 
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THE VICE-CHAIRMAN (PROF. 
CHANDRESH P. THAKUR): Shri Sunil 
Basu Ray. Strictly two minutes; otherwise, 
Mr. Sen will lose his chance. 

Strike   by  coal  workers in   collieries    at 

Singareni in Andhra Pradesh 

SHRI SUNIL   BASU   RAY (West 
Bengal): Sir, through this Special Mention I 
want to bring to the immediate a attention of 

the Government the fact that 40,000 coal 
workers went on strike in Singareni collieries 
from Tuesday, the 21st April, 1992 following 
firing by the Central Industrial Security Force 
at RK 7 Mines in Srirarrnpur area of Sin-
gareni collieries- This strike was caused 

because the workers went to draw their 
monthly quota of coal which is a valid legal 
right   of   theirs   for decades. 

The CISF had objected and later they started 
firing. This is causing stran in. the industrial 
relations. The production loss also is about 
20,000 tonnes per day. So I draw the attention 
of the Government—the Labour Minister is 
also here—and I also draw the attention of 
the   Coal       Minister.. . (Interruption). . , 

THE VICE-CHARMAN (PROF. 

CHANDRESH P. THAKUR): Mr. Labour 

Minister, he is drawing your attention to this 

important issue. 

SHRI SUNIL BASU RAY: This is a 

simple aspect because of which 8 workers 
were injured, two of them seriously. All the 
workers are united. I also demand of the 
Government that medical attention and 
compensation should be paid to the injured 
workers. That is all, Sir, Thank   you. 

Strike by Employees of Banks, LIC, GIC 
and  other   Financial   Institutions 

SHRI SUKOMAL SEN (West Bengal): Sir, 
today, the 30th April, 1992 ten lakh 
employees and officers of banks, LIC, GIC 
and other financial institutions are on strike. 
They are demanding pension as the third 
retirement benefit. On October 4, 1991 the 
Finance Minister received a delegation of the 
Coordinating Body of these Unions which 
submitted a memorandum to him giving 
various floposals for a viable pension scheme 
without affecting the Provident Fund. He 
promised to study them and have further 
discissions with the Coordinating Body, but 
he hdd not kept his word despite several  
reminders. 

The managements of banks, LIC etc. are 

asking for the surrender of the benefit of the 
contributory P. F. and offering, pension in 
lieu of that. Such scheme in the Reserve Bank 
has been rejected by 80 per cent staff, 
ir.^frsding officers. On the other side, the 

Government is trying to confuse the people 
by dishing out exaggerated figures about, the 
expenditure to be incur-. red for the benefit of 
the employees. 

I would request the Government to stop 
this vitriolic propaganda against the 

struggling     employees  and    the Finance 


